| TEM NO. 102 COURT NO. 2 SECTION |1 A
SUPREME COURT CF | NDI A
RECORD OF PROCEEDI NGS

CRI M NAL APPEAL NQO(s). 1061-1062 OF 2001

STATE OF PUNJAB Appel I ant (s)
VERSUS

VI PIN KUMAR & ANR Respondent ( s)

(Wth office report )

Date: 31/05/2007 These Appeals were called on for hearing today.

CORAM :
HON BLE Dr. JUSTI CE ARIJI T PASAYAT
HON BLE MR JUSTICE D. K. JAIN
( VACATI ON BENCH)

For Appellant(s)
M. Ajay Pal, Adv.
M. Nikhil Jain, Adv.
Ms. Preeti Singh, adv.
M . Sukhdu, Adv.

For Respondent (s)
M. P.N Puri, Adv.
M. Dhiraj, Adv.

Ms. Reeta Dewan Puri, Adv.
Ms. Snriti Puri, Adv.

UPON hearing counsel the Court made the follow ng
ORDER

The appeals are disnissed in terns of the signed order.

(Sukhbir Paul Kaur) (Vijay Aggarwal)
Court Master Court Master

(Signed Order is placed on the file)
I N THE SUPREME COURT OF | NDI A
CRI' M NAL APPELLATE JURI SDI CTI ON

CRI M NAL APPEAL NOCS. 1061-1062 COF 2007

STATE OF PUNJAB ... APPELLANT( S)

Ver sus

VI PIN KUMAR & ANR ... RESPONDENT (' S)



CORDER

Hear d.
We are not inclined to interfere in these appeals and the

same are accordingly, dism ssed.

..................... J.
(Dr.Arijit Pasayat)

(D. K. Jai n)

New Del hi ,
May 31, 2007



